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Assel Recavery Branch: Janmangal, 4th Foor,
4547, Mumbai Samachar Marg, Fort;
Mumbai- 400023, Tel: 8657472964

Email: Bom1450&mahabank.co.in /
Brmgrids0@mahabank.co.in

POSSESSION NOTICE (For immovea

Whereas the under signed being the Authorized |:|1'|1D-!’.T nF the El.ank of Maharashira
under the Securifization and Reconstruction of Financial Asset and Enforcement of
security Interest Act-2002 and inexercise of powers confarred under Sec, 13(12) read
with rule 3 of Security Interest (Enforcameant) Rules, 2002 issued a Demand Notice
dated 28.05,2023 calling upon Borrower 1. Next Level Fitness Era Prop Mrs Suchitra
Santosh Pedamkar Guarantor Mr Santosh Motirm Pedamkar, Guarantor 2 Mr Pius
Varghese Pullikoitil & 3 Mrs Reena Pius Pullikottil to repay the amount mentioned
in the Notice being Rs.3,38,19,162.80/- (Rupees Three Crare Thirty Eight Lakhs
Mineteen Thousand One Hundred Sixty Two and Eighty Paise Only) plus togethar
with interast theraon at contractual rate (s) and incidental axpansas, costs, charges
incurred / to be incurrad within 60 days from the date of receipt of the said notices
The Borrower mentioned hereinabove having faiked to repay the outstanding amount,
Motice is hereby given to the Borrower and Guarantors mentioned hereinabove in
particutar and fo the public in genaral that Court Commissioner has taken Physical
possession of the properties described herein below and handed it over to the
Authorised Dificer of Bank of Maharashira pursuant to' the Order dated 29.01.2025
passed by the Chief Judicial Magisirate in Application no, 12785A2023 in terms of
the powers vested in Chief Judicial Magistrate under the provisions of Section 14 of
tha said Acton this DETH Augusi 2025,

The Borrower in particular, Guarantar and the Public in general is hereby cautionad
not to deal with the property and any dealings with the aforesaid property will be
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v under Rule 8(1)]

Form No. INC-26

[Fursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]
Advertiseman! io be published in the newspaper for ehange of
registered office of the Company from ane stala lo analher

BEFORE THE CENTRAL GOVERNMENT (REGIONAL DIRECTOR)
WESTERN REGION, MUMBAI

In the matier of sub-zection [4) of Section 13 of the Companies Act, 2013 and
clavze (a) of sub-rula {5) of rule 30 ofthe Companias [Im::-:-r|:|t:-r-a.mn1 Rules, 2014

bind

In the matter of Delaware Street Advisors Private Limited
having its registered office at Shop No. 1, E.V, Homes- Orion,

Plot Mo. 120, Sector 30E, Seawoods, Off Palm Beach Road,

Mumbai, Maharashira - 200706 Y Applicant Company

Motice is hereby given to the General Public that the Company proposes
to make an application to the Ceniral Govarnmant, power delegated to
Fegional Director.under Section 13 of the Companies Acl, 2013 seeking
confirmation: of alteration of the Memorandum: of Association of the
Zompanyin terms of the Special Resolution passed at the Extra-Cirdinary
General Mealing held on 3rd July, 2025 10 enable the Company ta change
its registered office from “State of Maharashtra®™ to "State of Gujarat®™.

Any person whose interest iz likely 1o be affected by the proposed change of
regislerad office of the Company may deliver ither an the MCA-Z1 portal
(www. mea.govin) by filing investar complaint form ar cause (o be deliveraed
or sand by ragistared post of his [ her objections supported by an affidavit
stating thie nature of his/ her interast and grounds of opposition 1o the Hon'ble
Feaegrmnal Director, Western Region at the address;: Everest 5th Flaor, 100
Marine Drive, Mumbai-400002, Maharashira, India within fourteen days from
the date of publication of this notice with a copy to the Applicant Company at
its ragisterad office at the address mentioned below:

FORMB
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insalvency and Bankruptoy Board of India
{Liguidation Procass) Reglstions, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
INTERCON CONTAINER SURVEY AND COMMODITIES PVT. LTD.

| DETAILS
Intercon Container Sur'-'EI.- and Commodities
Private Limited

SLNo.|  PARTICULARS
1. | Name of corparate deltor

2. | Date of incorporation of | 17-04-2008
corporate debior
3. | Authority under which corporate | Rol - Mumbas

debior is incorporated /registared
4, |Corphrate identity Mo, S Limiléd
Liability Identdficaticn Mo, of
sorpoeate debtor
| Addraes of the mgisioed office.
and principal office {f any) of
corporals deblor

[ UESCOOMAZOORPTCIRIITD

| Bffice no. TOE, Vashi Infolech Park,
Fiot Mo. 16, Sector 304 Vashl Station,
Mumbai City, Mavi Mumibai, Maharashina,
India, 400705

in|
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__ | Resolution Process |
7. | Lguidatean comimencement OrL-0B- 025

| date of corporate dablor
H, | Nameand reglstration number
of ther insshency professional
| soting as liquidator
Q, .I'L-:‘.:tT"E‘I.Ft F||'|rJ e=miall |:|r [I'n’:'
liguadator, a5 regstered with
e Board

| [Uploaded on NOLT website on D6 D8-2025)
Mr.Debi Prasanna Sarang
|BEL/IPA-D0ZAP-NODLEE,/ 2007 2018y
Addresa: Oifce o, 125, Bhadaml Mall,
Pt No. 9. Sector-15. CED Belapur,
Maswi Mumbal, Meharashtra; 400614
Email; debisarangi@jedilagalcembing com

Purple Finance Limited

ClIM: LeT120MH1993PLCOTS03T
Regd. Offica: 11, 1 Floor, Indu Chamber 39353, Samuel Slreal. Vadgadi,
Masjid Bunder (West), h'lurnhai 400003, Maharsshirg, Endia,
Corporate Office: TOST08, ™ Floor,-Hallmark Business Plaza,
Opposite. Gununanak Hospia Bar'a.'lra East, Mumbal- 400051, Maharashira, ndia
Tel: 022- E“NE-H“EI
Email: complanced@pumlefnancein ; Website: www, purplefinance.in

NOTICE OF SPECIAL WINDOW FOR RE-LODGEMENT OF
TRANSFER REQUESTS OF PHYSICAL SHARES
Nofice |5 heraby given that the Securities and Exchange Board of India ("SEBI") vide ifs
Circutar Mo, SEBVHOMIRSDMMIRSDPalPICIR202597 dated July 02, 2025, has introduced
a special window for the redodgament of Iransfer raquests for physical shares

In accordance with the provisions of the sald clecular, investars who had submitied transfer
requests for physical shares prior to Apnl 01, 2015 and whose requests wese rejected. returnad,
or noi processed due to deficiencies, ane now granted a special window il Janueny 06, 2026
o redodge such requests,

Investors am hareby informed thal the securilies re-lodged for fransfer pursuant o tha. above
circulas, shall anly be issued in demat form.

Key Detalls
July 0T, 2025 o January D6 2026
kwestor whose transfer deed were lodged prior to Apeil 01

Window for reldgemant
Wiho can-refodge tha

; T B I P e TR T i transier requast 201%; and rejpcied’ relumed oue fedefidency inthe documants

subject to the charge of the Bank of Maharashtra for an amount mentioned above *Shop Mo. 1, E.V. Homes- Orion, Plot Mo, 120, Sector 50E, Seawoods, | || 10 |Addressand emaltobeused | C/o, Mys Waterfall Insalvency Professionals e : il il Saratar dhcievatt Sl sl 4
The Borrowers attention is invited 1o the provisions of sub-section 8 of saction 13 of Off Palm Beath Road. Mumbai. Maharashira - 400706 for comrespondence with the Privarte Lirmited How 1o relodge bransler ubmif anginz frarsier ant alomg ‘with comecied or
lpedator Address: 1221, Maker Chamber Y, raguest missing delails to the Registrar and Share Transfer

the Actin respect of time avaitable, to redeem the securad asse!
DESCRIFTION OF IMMOVABLE PROPERTY:
Flat Mo 504 5th Floor, Laft wing, Neptune Flying Kite Complex, Bullding No 3 CTS No

For and an behalf of Applicant Company
Delaware Street Advisors Private Limited
Date : 8th August 2025 s/~ Shalin Jain BT

Maniman Foant, Mumbal - 40000
L | E-mail i konibe22@gmail.com
Last date for submesion of daims | 05-08-2025 (Thirty days from the receipt of

Agent, Purva Sharegisiry (India} Private Limited at
supporh® pirvashare com

; . - E | i i . = For Bny Quenes Send an email to supportipursashare.com and
EI;.-E 3?1’.1 ) SI?E'IE& LBE Mﬂrul Ehﬂn{’UI}WESL M“”]E‘H'dmu II.-E Place : Maharashira Director - DIN - 09310617 thia Licpeidation Order) ¥ o O I e
S/ kpteeg 15 heroby given that the Nabonal Company Law Tribunal Mumbai has grdered the ceenphanca ipurpiehinance &
Date: 06.08.2025 Avthorised Dificer Eiﬁéfﬂﬂt‘érafj?%ﬂtl Dfl:ll'eﬂr'fﬂ-!l:':ﬂcll_rnf I"-lﬂ[;':ll'l Eﬂnéglner‘rf;-]lr'-ﬂ:-' and Commadities Py Ltd. on The Shareholders e informad that the Hor'ble Mational Company Law Tribunal (NCLT),
ERILINEE LY > {Uploadedon wensite on 06, 08,205 e y f
Place: Mumbai Bank 01 Muhamgnua. Azzat HEEEHEW Branch, Mu mbai 5 C {" {' 2= {' 2 l- ___[_‘ I:EI':’T"TI_E_I: The stakeholders of Irtenson Costainar Surssy and Commodities Pol, Lid. aré hareby eailed Mumbie Bench, has appraved the Schame af Merger by Absarphon of Lanapy Fnance Lirited
- BARMNK LTID. - upon 1o submit their ciams with proaf on or before D5-08-2025, to the gedator at the

by Purple Finance Limited on February 15, 2024, Accordingly, Shareholders of Ganopy Finance
Limited whio had lodged transier requests pror to-Apnl (1, 20149, end whose requesis wers
rejected or returred due to documenistion deficiencies, are &lso eligibie and encouraged o
ulitize this spacial window.
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LEGAL & RECOVERY DEPARTMENT
SVC TOWER, JAWAHARLAL NEHRU ROAD, VAKOLA, SANTACRUZ EAST,
MUMBAI: 400 055. Tel No: 71999982/928/970/986/975.

POSSESSION NOTICE

WHEREAS the undersigned being the Authorized Officer of SVC Co-
operative Bank Limited earlier known as The Shamrao Vithal Co-operative
Bank Ltd., under The Securitization & Reconstruction of Financial Assets and
enforcement of Security Interest Act 2002 and in exercise of powers conferred
under Section13 (12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued a Demand Notice dated 22.05.2025 under Section 13 (2) of
the said Act, calling upon the Borrower/Mortgagor/Guarantor, 1. M/s. Vinayak
Multitone (Partnership Firm) (Principal Borrower) Mr. Vinaya Kitta Shetty
(Partner) Mrs. Sulochana Vinaya Shetty (Partner) Unit No. A-111, 1st Floor,
Building No. A, Ansa Industrial Premises Co-op Soc. Ltd, Ansa Industrial
Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai — 400 072. And / Or
Unit No. A-125, 1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc.
Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai —
400 072 And / Or Unit No. A-123, 1st Floor, Building No. A, Ansa Industrial
Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37,
Sakinaka, Mumbai — 400 072. And / Or Unit No. A-124, 1st Floor, Building
No. A, Ansa Industrial Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki
Vihar Road, S. No. 37, Sakinaka, Mumbai — 400 072. 2. Mr. Vinaya Kitta
Shetty (Guarantor for CC Account - 100719940000199) Unit No. A-111,
1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc. Ltd, Ansa
Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai — 400 072.
And / Or Unit No. A-125, 1st Floor, Building No. A, Ansa Industrial Premises
Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka,
Mumbai — 400 072. And / Or 1/701, Lodha Eternis Guffin Lab, Compound VLG
Mulgaon, Andheri East, Mumbai —400 093. 3. Mrs. Sulochana Vinaya Shetty 1
(Guarantor for CC Account - 100719940000199) 1/701, Lodha Eternis Guffin ’
Lab, Compound VLG Mulgaon, Andheri East, Mumbai — 400 093. And / Or
Unit No. A-111, 1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc.
Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai —
400 072. And / Or Unit No. A-125, 1st Floor, Building No. A, Ansa Industrial
Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37,
Sakinaka, Mumbai — 400 072. 4. Mr. Vivek Vinaya Shetty (Guarantor for CC
Account - 100719940000199) 1/701, Lodha Eternis Guffin Lab, Compound
VLG Mulgaon, Andheri East, Mumbai — 400 093. And / Or Unit No. A-108, 1st
Floor, Building No. A, Ansa Industrial Premises Co-op Soc. Ltd, Ansa Industrial
Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai — 400 072. And / Or
Unit No. A-111, 1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc.
Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai —
400 072. And / Or Unit No. A-125, 1st Floor, Building No. A, Ansa Industrial
Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37,
Sakinaka, Mumbai — 400 072. 5. M/s. Star Enterprises (Proprietorship) Mr.
Vinaya Kitta Shetty (Proprietor) (Corporate Guarantor for CC Account -
100719940000199 & Mortgagor) Unit No. A-111, 1st Floor, Building No. A,
Ansa Industrial Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar
Road, S. No. 37, Sakinaka, Mumbai — 400 072. And / Or Unit No. A-125, 1st
Floor, Building No. A, Ansa Industrial Premises Co-op Soc. Ltd, Ansa Industrial
Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai — 400 072. And / Or
Unit No. A-110, 1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc.
Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai —
400 072. And / Or 1/701, Lodha Eternis Guffin Lab, Compound VLG Mulgaon,
Andheri East, Mumbai — 400 093. 6. M/s. Vivek And Co. (Proprietary
Concern) through Proprietor - Vinaya K. Shetty — (HUF) (Karta — Mr.
Vinaya Kitta Shetty) Mrs. Sulochana Vinaya Shetty (Coparcener) Mr. Vivek
Vinaya Shetty (Coparcener) Mrs. Nimisha Vivek Shetty (Coparcener)
(Corporate Guarantor for CC Account — 100719940000199 & Mortgagor)
Unit No. A-125, 1st Floor, Building No. A, Ansa Industrial Premises Co-op Soc.
Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No. 37, Sakinaka, Mumbai —
400 072. And / Or Unit No. A-111, 1st Floor, Building No. A, Ansa Industrial
Premises Co-op Soc. Ltd, Ansa Industrial Estate, Saki Vihar Road, S. No.
37, Sakinaka, Mumbai — 400 072. And / Or 1/701, Lodha Eternis Guffin Lab,
Compound VLG Mulgaon, Andheri East, Mumbai — 400 093 to repay the
amount mentioned in the said Notice being Rs. 22,29,712.34 (Rupees Twenty
Two Lakhs Twenty Nine Thousand Seven Hundred Twelve & Paise Thirty
Four Only) as on 09.05.2025 as indicated in the table together with interest
from 09.05.2025 plus legal and other incidental expenses incurred
thereon till the date of closure, within 60 days of receipt of this notice.

The Borrower having failed to repay the amount, notice is hereby given to the
Borrower/ Mortgagor/ Guarantor and the public in general that, the undersigned
Authorized Officer of SVC Co-operative Bank Ltd., has taken SYMBOLIC
POSSESSION of the properties described herein below in exercise of powers
conferred on him under Section 13 (4) of Section 13 of the Act read with the
Rule 8 of the Security Interest Enforcement Rules, 2002 on this 06.08.2025.

The Borrower / Mortgagor / Guarantor in particular and the public in general
are hereby cautioned not to deal with the properties and any dealings with the
properties will be subject to the charge of SVC Co-operative Bank Limited.,
earlier known as The Shamrao Vithal Co-operative Bank Ltd., for an amount
of Rs. 22,96,523.84 (Rupees Twenty Two Lakhs Ninety Six Thousand Five
Hundred Twenty Three and Paise Eighty Four Only), as on 31.07.2025,
together with interest from 31.07.2025 at contractual rate plus legal costs /
charges etc. till the date of entire payment.

The Borrowers/Guarantors/Mortgagor’s attention is invited to provisions
of Sub-section (8) of Section 13 of the Act, in respect of time available, to
redeem the secured asset.

Description Of The Property

* Hypothecation of Stock and Book Debts

* Hypothecation of Plant & Machinery

adidress mentioned against item Mo 10,
The hnancial gradetors shall submit ther claims with peool oy et means I'.'ll"i|_l.'. Al ather
arediloes gy Subirnit Lhe ciammg wilh fhe geool in person, by o o By electronic means.
Submission of false or misleading proof of claims shail attract penalties.
In case a stakehalder doss not submit its claims during the liquidation procass, tha claims
submatied E:.I such-a stakeholder I'JIJIiI"IE the corparate |I'IS-I.'I|'|-'Er'IET resolution process under
the Insolvency and Bankeoptay Board af lndia (irsolvency Resolution Process for Comparate
Personsi Regulations, 2016, shall b desmed to be submitted undar section 38, % By oetkic ol the Board of Difecis
b= 2 3 hf =
;ﬁ?&ﬁﬂ?ﬂ Debi Prasanna Sarangi For Purple Finance Limited
¥ Liguidator Sdi-
Intercon Contabner Survey and Commaodities Private Limited Placs: Morbei Ruchi Mishar

IBEI Registration Noc IBEI/IPA-DO2 /P-MOG S8R, 201 T- 2018, 10405 . - - ;
AFA Mot (BB IPA-002/ IPNOD1S8,/2017-2018, 10405 valid till 31122026 Dated; August 07, 2025 Company Secretary & Compliance Officer

Shareholders sre encouraged B take adventage of this special window introduced in the
inlenast of invasiors.

Blue Coast Hotels Limited

(CIN-L31200GA1992PLC003109)
Regd. Office: 5-1, D-39, N-66, Phasea-IV,
Verna Industrial Estate, Verna, Goa 403722
Corp. Office: 415-417, Antriksh Bhawan, 22, K.G. Marg,
New Dalhi-110001
Website: www.bluecoast.in; E-mail Id: info@bluecoast.in
Tel. No.: +81 11 23358774-775

INFORMATION RELATING TO 32™ ANNUAL

GENERAL MEETING AND RECORD DATE

Pursuant to the general circular no. 92024 dated 19" September,
2024, issued by the Ministry of Corporate Affairs (MCA") and
circular no. SEBHWHOI/CFD/CFD-PoD-2/P/CIR/2024/133 dated
3" October 2024 issued by Securities and Exchange Board of India
{"SEBI") and other relevant circulars issued by MCA and SEBI
(hereinafter collectively referred to as "the Circulars™), the
companies are allowed o hold Annual General Meeting through
Video Conferencing or Other Audio Visual Means ("VCTOAVMY),
accordingly, the 32" Annual General Meeting (AGM) of the
members of the Blue Coast Holels Limited ("The Company') is
scheduled to be held on Saturday, 6" September 2025 at 3.00 p.m.,
through YC/OAVM. The services of VG/GAVM will be provided by
National Securities Depository Limited ("NSDL") at the said AGM, so
as to allow the members to attend and participate in the AGM, in
compliance with all the applicable provisions of the Companies Act,
2013 and the Rules made thereunder ('the Act’), Securities and
Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015, as amended, ('Listing
Requlations’) and various guidelines, circulars issued by the MCA
and SEBI, from time to time, to transact the businesses as setoutin
the notice of the AGM which will be circulated for convening the
AGM, shortly.

Further, in compliance with the applicable provisions of the Act,
circulars and Listing Regulations, the notice of the AGM along-with
explanatory statements and Annual Report for the financial year
2024-25, will be sent only through electronic mode to those
members whose e-mail addresses are registered with the
company/ Registrar & Share Transfer Agent ('RTA'Y Depositories.
The services of e-Voting will also be provided by NSDL. The
requirement of sending hard copy of the Annual Report has been
dispensed with unless member asked/ requested for the hard copy.

Members please note that, the cut-off date for sending nolice of the
AGM alongwith explanatory statemenis and Annual Report for the
financial year 2024-25, is Friday 8" August, 2025,

The members may note that the notice of the AGM along-with
explanatory statements and Annual Report for the financial year
2024-25, will available on the website of the company at
www.bluecoast.in, websites of the Stock Exchanges i.e.,
B5SE Limited and Nafional Stock Exchange of India Limited
at their respective websites viz., www.bseindia.com and
www.nseindia.com. The aforesaid document will aiso be available
on the weabsite of NSDL at www.evoting.nsdl.com.

In compliance with Regulation 36(1)(b} of Listing Regulations
a letter providing the weblink, including the exact path for accessing
the Annual Report will be sent to those members who have
not registered their email addresses with Company/RTA
or Depositories.

The members can altend and participate In the AGM through
WVCIODAVM, shall be reckoned for the purpose of ascertaining the
guorum under Saction 103 of the Act. The detailed instructions for
attending the AGM through VC/OAVM and e-Vating will be given in
the natice of the AGM.

Manner of registration/ updation of e-mail addresses, Bank
accountand other KYC details:

The members whose e-mail id. is not registered/ updated with the
company! RTA/ depositories, please follow the below
instructions for registration of email id. on or before Monday,
11" August 2025 till 3.30 p.m.:

SANATHAN TEXTILES LIMITED

CIN - L17299DN2005PLC005630

Regd. office: SRY NO. 187/4/1/2, Near Surangi Bridge. Surangi, Silvassa,

Dadra & Nagar Havell, 386230, India

Tel: 022 022 6634 3312, Website: www_sanathan.com, Email: investors@sanathan.com

Sanathan
T@Xt"es LTD.

Varns fov dhe Fabwoe of Life
iy, i th s Com

Extract from the Unaudited Consolidated Financial Results of Sanathan Textiles Limited
for the quarter ended June 30, 2025

(Amount (INR) in crore except earmings per share)
Quarter ended Year ended

3-Mar-25
Unaudited

31-03-2025
Audited
3,015.35

216.45
Z T 6.45

735.18
37.31
5731

Total Income
Met Profit / {Loss) (before Tax & Exceptional items)
Nat Profit / (Loss) halﬂre Tax (after Exceptional items)

NEi Profit / (Loss)
[aﬂer Tax & Exneptluna-l items & Shﬂrﬂ of Profit of Assuclates:l

Tnta] Comprehensive Income
Share Capital

Reserves (excluding Revaluation Reserves)
as shown in the Audited Balance Sheet

43.65
43.76
84.40

1,723.61

Earnings Per Share (Face Value of Rs,10/- each}
(not annualised excapt for the year ended March 31, 2025)

(-} Basic EPS (Rs.) 4.74
(-} Diluted EPS {Rs.| 4.79

Extract from the Unaudited Standalone Financial Results of Sanathan Textiles Limited
for the guarter ended June 30, 2025

{Amount (IMR] in crore excepl eamings per share/

Quarter ended Year ended

31-Mar-25 31-03-2025
Unaudited Audited
738,70 3.025.74
64.12 231.09
64.12 231.08
49,86 174.47

20.00 174.25
84.40 B4.40

30-Jun-25
Unaudited

158.37
62.20
B2.20
47.19
47.12
B4.40

J0-Jun-24
Unaudited

783,93
68.93
68.93
52.26
52.02
71.94

Total Income
Met Profit / {Loss) {before Tax & Exceptional items)
Net Profit / {Loss) before Tax (after Exceptional items)

Net Profit / (Loss) (after Tax & Exceptional items)
Total Comprehensive Income
Share Capital

Reserves (excluding Revaluation Reserves)
as shown in the Audited Balance Sheet

Earmings Per Share (Face Value of Rs. 10/- each|
(not annualised except for the year ended March 31, 2025)

(-} Basic EPS (Rs.)
(-} Diluted EPS {Rs.)

1.748.73

Notes:

[1] The financial resufts of Sanathan Textiles Limited (the '‘Company’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committes
and approved by the Board of Directors at their respective meetings held on 07 Aogust 2025. The above results for the quarter ended 30 June 2025

Physical Holding | Send a request to RTA of the company Le., « Registered Mortgage of have been reviewed by the statutory auditors of the Company.
?’CFTC Sgﬁ;fl’ F:EEEIJ'E“"{' T:; '—t%hf“ B -I %45”- Unit No. A-125, admeasuring about 835 Sgq. Ft. built up area situated on the,,: [2] The above is an extract of the detailed format of the unaudited financial results filed with the Stock Exchanges under reguiation Regulation 33 of the
Deih":l?1r'1 i G'E‘, “ﬂ ulmlr'ﬁe : lﬁg'm l;g‘:‘ ' IuEnw rnséulzsl?rioarl’ 'Br'ggr/]\i’é’;% %32"‘2:‘%520;)"&3; AE?; 'gg#;tﬂitgjtgtﬁ E;ﬁgst?e aAFi-rI\B SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 {as amended). The full format of the audited financial results are available
with Iﬂlher FEI:.:,‘IUELIJ'!E 1:3m*|s arn d supp:rting Survey No. 37, Hissa No?1 & Survey N¥>. 38’, Hissa No. 3 of Village Mamf on the Stock Exchange websites (www.nseindia.com and www.bseindia.com) and on the Company's website (www.sanathan.com). The same can
desumants: ‘which can Ke dawnlnadeg Andheri District, Saki Vihar Road, Mumbai — 400 072 owned by Vivek & Co. a be accessed by scanning the OR code provided below.
; : Proprietary Concern through its Proprietor Vinaya K. Shetty (HUF).
from the website of the company al Uit No. AT1T ad _ oot 835 Sa. FL built e
! ' nit NO. A- , admeasuring abou g. FL. buUllt Uup area situatea on tnhe
:ﬁr\;w.hluer.l:::laﬁt.wTEndEr énf.rlesturﬁ 1st Floor, in A Wing of Building known as Ansa Industrial Estate of Ansa “A-B”
B B W B NERSIEE 1B Industrial Premises Co-operative Society Ltd; constructed on Land bearing
www.remecdelhi.com under 'Investor| | |Survey No. 37, Hissa No. 1 & Survey No. 38, Hissa No. 3 of Village Marol,
Comer' tab, You can also send the Form Andheri District, Saki Vihar Road, Mumbai — 400 072 owned by M/s. Star For SANATHAN TEXTILES LIMITED
ISR-1 with digital signature to RTA's email id Enterprises, a Proprietorship Concern of Vinaya K. Shetty. _ _
investor.services@remedelhi.com The aforesaid securities i.e. Unit A-111 and Unit No. A-125 is also extended Eﬁﬂt“:nm“mﬁ? = G T PEFEEI"D[,]E“::"‘
. for Cash Credit Facility of M/s. Star Enterprises — Cash Credit A/c. No. ate: August Uy, airman anafing Lrector
DematHolding | Please contact DP and register/update | | |100715040000010. Term Loan Alc. No. 1071890000174 & ECLGS WCTL : e
the details as per the manner prescribed | | | oan A/c. No. 100718900001911 with our Sakinaka Branch. FRTTE Ty
by them, Date: 06/08/2025 Mr. Kishor N. Satpute e ilo)

Place: Sakinaka, Mumbai. Asst. General Manager & Authorised Officer

A Muthoottu

The members are requested to read all the ‘Motes' set out in the
notice of the AGM, in particular, instructions for members to attend
the AGM through VC/OAVM and cast their votes through remote
e-voting and e-voting during the AGM.

Special window for re-lodgement of transfer requests of

DUKE OFFSHORE LTD
CIN Mo, LAEINIMNRTIREPLCICE00
Reg, Ofiee: 403-Ursmshl B

Seciety Lid, 1 Sayan)
fnad, Prabhadey, Mumbad - 400025

“IMPORTANT"

hiataalkk ; AR eyt S R 2 8 R S B o B o o O Emgil; imfpiElukenffshane cam, Website;, waw dukoealTshare com
physical shares: Registered Office: 65/623-K, Muthoottu Royal Towers, Kaloor, NOTICE OF BOARD MEETING Whilst cace is taken prior 1o acceptance of
We would also like to draw your attention to SEBI circular . NOTICE is hersby given, pursuant 10 3 B [
/ Kochi, Kerala - 682017 e e Regulation 29 read with Reguiation 33 of the advertising capy, it is not possibie to verily

SEBI/HO/MIRSD/MIRSD-PoD/PICIR/2025/97 dated 2™ July 2025;
the SEBI gives a last chance to clear out pending physical transfers
form before April 2019. In the regard, 6 months' time window |.e.,
from 7 July 2025 to 6th January 2026 has been granted,
in which any person can re-submit (re-lodge) physical transfer
deeds that were originally lodged before 1% April 2019
but rejected, returmned, or left unprocessed due to deficiencies
and shares transferred during aforesaid window will be issued
exclusively in dematerialized form, under the transfer-cum-
demat process.

In case of any query or issue regarding attending the AGM through
VC/OAVM or e-Voting, please contact to Ms. Pallavi Mhatre, Senior
Manager, NSDL, at evoting(@nsdl.co.in/ 022 - 48867000 or to the
RTA of the company, Mr. Deepanshu Rastogi, Assistant Manager,
MAS Services Limited at investor@masserv.com / 011- 26387281/
82/83,011-41320335.

CIM: UBSSI0KLISOEPLCO12154 its contents, The Indian Exprezs [P
Limated cannot be held responsible for
such contents, nor for any loss or damage
incurred as 8 result of transsctions with
companies, associations or indiiduals
gdvertising n s newspepers or
Publications. We therefore recommand
that readers make NECcEsSaTy INQUENES
before sending any monies of entering
info- any agreements with sdvertisers o
gtherwise acting on an advertisement in
gy manner whatsoever. Hegestered
letters ara not accepted in response o box
number advertissmant.”

Listing Regulations, tha maating of Board of
Directors of M's, Duke Offshore Lid will be
(hefd on Thursday., 14th August, 2025 at
t2:00 P-M. at the Registers office of the
company i.e., 403-Urvashi Hsg. Society Lid
Earli Road, Prabhadew, Mumbas

400025 inter alia to fransact following
business:

1. To consider and fake on record the
Unaudited Financial Resulis of the Compan
for the Cuarler ended on 30th June, 2025,
{pursuant io Reguiation 33 of SEBI (Listir

GOLD AUCTION NOTICE

Motice s hereby given far the information of all concerned, bormowers in specilic, wha had pledged their ornaments vide Gold loan numbersin the branches which is given below.

The auction isfor the pold ornaments of defaulted customers who had failed to redesm their overdue accounts after repaated remminders and being notified by registerad latters, The auction
will be conducted at the respective branches on 30,08, 2025 from 10 4M. In cage branch auction @ unseceestul on the notified date, the same will be conducted via pubiic auctionfe-auction at
the respective District avction centers on the fallowlng dates, in the presence of approved auctioneers, for recovering the outstanding amount in sy Case auction process s not compdeted as
per this schedula, it will be continued on any subsaquent date on the same terms and conditions without any further notice, Any change in auction date will be displayed at the respectiva
branches Auction centers,

MUMBAI SUBLUEBAN DISTRICT ALCTROMN: MU THOCITTL MIN] FINAMCIERS LIBAITED SHOP NG 19 BOCK ENCLAVE HINDUSTAN NAKA CHARKOP
ROAD NEAR ¥ES BAME KANDIVAL S8HYADRI MAGAR MUMNBAI MAHARATHTRA - A000ET
MHR-CHARKGP; 517089505, S1T0RIS0R, 517089587, 517089632, 517069633, 517085672, S1T089685, 517089674, S1T05T696, SATIORGGTR, 517059704, 547089706, 517089709, 517089713, S170R9757, ation and Desclogure Requiremants

517089760, 517085775, S170BS77S, 517085794, 517080808, 517089809, 517069810, 517069861, 517083900, 517089014, 51708091, S170A5431, 517009565 MHR-GOREGACH: 11160, 11196, 11217, 112aq, | (Regulation, 2015,
11306, 11308, 113908, 11316, 11318, 11337, 11308, 11475 11380, 11350, 11491 11508, 1031800606 2. Ay other buginess with the permiszion of
FALGHAR DMSTRICT AUCTION: MUTHOOTTU BN FINARCIERS LIMITED, SHOP MO: F4,FIRST FLOGR, DAKWDO0D BUILDENG 2ND ROAD, ALCTIOM DATE: 04,09,2025 the Chair.

CHEDA NAGAR, STATION ROAD MALLASOPARA WEST -S040303, MAHARASH TR ThE nc_“l:g nf 1h|5 mgur_g |5 algD alug"am

on the website of the Company
hitps:/werw.dukeofishore.com and website
ofthe stock exchangai.e. BSE Limited m.

ALPCTROM DWATE: 03.08,2025

MHA-NALASOPARA: 121 13% 146 18% 185, 187,188, 216,611

Far further inforrmation, teems and conditions and getting registered to participate inauction, interesied buyers may contact directly to auction department of Muthaotte Mini Financiers
Lirnited at madlid: auctien@muthoottumini.com.

For Blue Coast Hotels Limited Maote: - 1, Bidders are requested to prodwce ident ity cand /8 wthorization/ Fan card na, JGST Cortificate with an EMD of Rs. 2, 00,000/ tothe company’s account for the participation For DUKE OFFSHORE LTD
Sdl- 2. Successful bidders should transfer the full amount by RTGS. Sdi-
Kushal Suri ) Avik George Duke
Place: Kaloor, Authorised Officer, ; ¢
Date: 07" August, 2025 {Whole Time Director) : : SR ' | |Place: Mumbai Managing Director,
Place: New Delhi DIN: 02450138 | | 07t 08/08/2025 Muthootty Mini Financiers Ud | no1e - g7.08.2005 DI - 02613056

epaper.financialexpres&amﬂt. .
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